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l h t  f r t » e  M inister mud M ln W w  of 
External Affairs (Shri fa y »h k rt» l 
N ehrn): (a )  One.

(b )  The W orld  Health Organization 
p r o p o s e s  to  publish shortly the papers 
that w ere submitted as w ell as the 
recommendations made by the Study 
Group.

M anufacture ot Snap Fastners and 
Snap Buttons

•270. Shri Bibhuti Mishra: W ill the 
Minister o f  Com m erce and Industry
be pleased to state:

(a ) whether Governm ent have taken 
any steps to manufacture snap fastners 
and snap buttons on small scale basis 
in various States; and

(b ) if  so, how far these, steps have 
proved successful?

Jhe Minister of Industry (Shri 
aabhal Shah): (a ) and (b ). The 

developm ent Commissioner for Small 
Scale Industries, Government o f  India, 
had prepared a model scheme on snap 
fastners and snap buttons and cir
culated it to different States. It is 
understood that small entrepreneurs 
are taking advantage o f this scheme 
and some units are reported to have 
been set up and some more units are 
likely to be put up soon.

Evacuee Houses in Punjab
*271. Shri A jit Singh: W ill the

Minister o f  Rehabilitation and Minority
Affairs be pleased to state:

(a ) whether it is a fact that the 
permanent allotment o f evacuee 
houses in villages in the Punjab has 
been stopped; and

(b ) if so, the reasons therefor?
The Minister o f Rehabilitation and

minority Affairs (Shri M ehr Chand 
Khanna): (a ) No.

(b ) Does not arise.
Land Reform s

*272. Shri Thlmmaiah: W ill the
Minister o f  Planning be pleased to

state the steps taken by Governm ent 
to implement the programme o f  land 
reforms as envisaged in the Second. 
Five-Year Plan?

The Deputy Minister o f Planning
(Shri S. N. M ishra): A statement is 
placed on the Table o f  the House. 
[See Appendix II, annexure No. 23]..

Rharathl Textile Mills, Pondicherry
f  Shri Tangamanl:
\  Shri Kodlyan:

W ill the Minister o f Labour and 
Employment be pleaded to state:

(a ) whether 450 weavers of the 
Bharathi Textile Mills in Pondicherry 
State are under lock out for the past 
five months;

(b ) what steps have been taken fo r  
restarting the mills; and

(c ) whether alternative employment 
or relief has been provided b y  G ov
ernment for the weavers thrown out 
o f  employm ent?

The Deputy Minister ot Labour (Shri 
A bid A ll) : (a ) There has been no
lock-out. But fo r  econom ic reasons 
the Bharathi Textile Mills have not 
been working the W eaving Section for 
the last four months and this has put 
450 workers out o f employment.

(b ) The Mill has been representing:
(i) that as they have to buy yarn 

from  outside, they should not 
be treated as a com plete 
factory, but as a powerloom  
factory for the purpose o f levy 
o f excise duty.

(ii) that the electricity consump- 
ption charges should be 
reduced.

Both these matters are being con
sidered.

(c) (i) Lay-olf compensation has 
been paid to the un-employed workers 
to the extent o f 46 days in a year in. 
accordance with the Textile A rbitra
tion Committee Award which is in- 
force in this territory.
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( i i )  W ages against earned l a m  
have been  paid to these w orker* on  
A p r il 3, 1M7.

(iii)  A dditionally, a loan from  the 
"P rovident Fund has been  advanced to  
■them as an exceptional case on M ay 4. 
;1*67.

v w m  wf >fV *Tf v r r r  ^  f t ? :

(*r) v rr
'■■HKW *T <HT̂  W  #W T »T
■ H * A  3  «Ptf t ;

(«■ ) «nr %r 'ttt

VTVT WT 5 ;

( n )  wm mrVTT TTfTfflR 
a|ft 9XVTT ITTT W faftiM  ^  *^7-
flV IV t % fijdl TOTT *T̂
v n N r ft  & vftx

( 1 ) *rftr ?ft ??r ^
-̂ < y i t  ¥T «ptt v rttrrg r wnyf wr f w r r

> *?
(WSwr witf 7 3 * 9 * («ftw.fV s w ft  

• ^ t t )  : ( v )  sfr ?rr 1

(*s) ^ * * 0

*TPT

(q ^ r#  % ^ r r n i  n  im m r-snm r 
• *r<?r srmf <pt ^ i t t )  

srsN- »r^tH % w fjp i *nfr srff

£ »

( n )  %ftr (* r ). ^R’tr-^nnr t t , 
MlfnigST̂  *rfw fT J fr  =T V m R H  fetr 
£  f«p %?ir sir % *mr r̂®p «r^fcr
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Cem ent Shortage
•*75. Shri D . C. S h u n t :  W ill the 

M inister o f Com m erce and Indnstiy
be pleased to  state:

(a )  w hether G overnm ent are aware 
o f  the shortage o f  cem ent in  the 
Punjab State;

(b )  i f  so, w hat action Governm ent 
have taken in the m atter;

(c )  w hether the Punjab G overn 
m ent have asked the C e n t r V  to 
increase their quota; and ^

(d ) if so, the action taken thereon?

The M inister o f Industry (Shri 
M anubhai Shah): (a ) and (b ) .  Yes, 
Sir. Shortage o f cem ent is being 
experienced throughout the country 
including the Punjab. Government 
are taking steps to increase the pro
duction o f  cem ent and also import 
some small quantities o f  cement. Look
ing to the present foreign  exchange 
position, the im ports cou ld  be on ly of 
a very  lim ited quantity.

(c )  No, Sir.

(d ) Does not arise.

Mr. Dulles Statement regarding 
Kashm ir

•>9i  (t S  Shrimati Tarkeshwari Sin ha:
* ^  Shri Sadhan Gupta:

W ill the Prim e M inister be  pleased
to state:

(a ) w hether it is a fact that Mr. 
Dulles, U.S. Foreign Secretary, made 
a statement at a m eeting o f  the




